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1 2 3 4
9. Alternative  Rural Development & -do- -do-
Welfare Society, Distt. Aizwal
10. Centre for Development of Area, Aizwal -do- Construction of Houses
11. Samoritan Society of Mizoram Aizwal -do- -do-
12. Rural Development & Welfare Society Distt. -do- Construction of Road
Aizwal
13. Mizoram Teak & Eupalyptus Plantation -do- Construction of Road
Association, C/o  Aithanga, Chaltlang, Aizwal
14. Rural Development & Welfare Society, -do- Construction of Houses
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Identification of surplus land

1227. SHRI NILOTPAL BASU:
SHRI DIPANKAR
MUKHERIJEE:

Will the Minister of RURAL AREAS AND
EMPLOYMENT be pleased to state:

(a) the total surplus land identified in the
country as acknowledged by the Planning
Commission since the planning process has
been initiated with State-wise break-up;

(b) the total amount of land actually under
the possession of Government and the amount
of land re-distributed during this period till
31st March, 1998 with State-wise break-up;
and

(c) the assessment of Government for the
State-wise imbalance, if any, in identifying, -
taking over and redistribution of ceiling
surplus land?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL AREAS AND
EMPLOYMENT (SHRI BABAGOUDA
PATIL): (a) to (c) The total surplus land
identified in the country, amount of land
actually under the possession of the
Government and the amount of land



